Gujarat Pollut@8&ntrol Board PCB Id: 19607 |

W (Inspection Report ) - Air,Water ,Hazardous
| (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 Industry Details Landfill Site Rajkot Muni. Corp. (Old Name Hanjer Bio- | Outward No: 45994-22/01/2025 |
Tech EnergiesPvt.Ltd.) :

Email : PLOT NO: SN.222/P,

hbplrajkot@yahoo.com AT.VIL: NAKRAVADI, NAKARAWADI,

Tdenhone: RAJKOT - 360004

ephone: DIST : Rajkot, TAL : Rajkot , SIDC : Not In Gidc

9766343651

Inspection Id: 833973 ( After Notice of DIR) RoName: Rajkot
2 |Type/ Scale/ Sector / Status: RED / MEDIUM / Common treatment and disposal facilities(CETP, TSDF, Ewaste

recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery
plant, MSW sanitary landfill site) / In Operation

3 | Inspection Dt & Time: 13/01/2025 15:00/ Air , Water , Hazd  Person Contacted :  Vijaykumar Gagubhai Dabhi (SI
RMC)
4 | Env Audit Detail : Sch: 1, AtmiyalInstitute of Technology & Science, , Year : 2017 ,0n Dt :
Commissioned Dt : Production Start Dt : 16/11/2006 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _Ind: 20000 _ __ _Dom: 5000 | Borewells 0 _ _
6 | Waste Water generation / Discharge (klpd) :  Ind: 0.000 Dom: 4.000 Tubewells: 0
_7|Consumer No.(ElectricMeter): Sourceof Water Supply: BOREWELL
8 | Disposal Modeof Industrial / Domestic: Not Specified / Not Specified
9 | DischargePt/Final Receving Body (Ultimate): /0
10 | Status of water consent Under the Water Act 1974:  8342.06/08/2011 Lastiward:
11 |Effluent Treatement plant (ETP) : Units, if provided and status:
_|Neba&a o _________.
12 |\Whether Industry isa member of CETP ? No
13 |Boilers=0, DG Sets=2, Flue Gas =5, Process=0, ETP Cap =0, Capacity of All =
APCM Details : Not provided
Fuel Used : Diesel
Stack Attached to : D.G. Sets,Hot Air Generator
14| TSDFName:  NotRegdwithenyTSOF
15| Lab ChargesPending: Rs 50248000 Water CessChargesPending: Rs1400700
16| Last Env. FormV : --- Water Cess Return : 2017-2018 HW Monthly Return : Defaulter
17| Last 3Legal Action :
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
02/09/2024 NOT 06/11/2024 33A,, 816863 NOT NOT 826220
12/12/2023 NOT 02/05/2024 31A,, 763721 NOT ROU 810252
12/12/2023 NOT 02/05/2024 31A,, 763721 NOT ROU 810250
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Gujarat Pollut@8@ntrol Board

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 19607

One Time Updations

0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
e |- | Electric Company Name (Power Supply) pgvcl
p |- | On East Direction of the location of the Company -
p |- | On North Direction of the location of the Company -
p |- | On South Direction of the location of the Company -
p |- | On West Direction of the location of the Company -
0 | - | Production since (Date) or Proposed 16/11/2006
g | - | Nos of Stacks ( Flue Gas & Process) 0,0
k |- | Recycler Registration Valid ?? N.A
i |-| Name & Address of MAIN Re-Cycler -
h |- | Regdwith T.SD.F ----Not Regd with any TSDF
i | -| Recyclable Hazd Waste Disposal to Ofs State
f | - | Display Board Provided at the Entrance ? No.
| |-| CETP Name ----NOT a CETP Member
n |- | Nosof Flow-Meters- W.C/W.W.G/ETP= 0,0,0
d |- | IsIndustry ZERO DISCHARGE Catg (If Yes, HOW ?) No.
m |- | W.W.G Treatment thru Pri / Sec/ Tertiary / N.A : Primary
General Observation
a |- | ROFileNo RJIT-MSW-1 (2304)
a | - | Isthe Industry in Operation ?? Yes
b |- | Industry Operating without CCA Yes
c |- | HasProduction exceeded (last 3MTHs) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises?? | Yes
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? N.A
h |- | Seperate Energy Meter for A.P.C.M ? N.A
h |- | Provision of any STAND-BY Pump ?? N.A
Air Related
a | - | Fuel Type confirmitivewith CCA ? No.
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? No.
d |- | ALL APCMsarein operation No.
e |- | SMF availability Not Reqd
f |- | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes
h |- | Ultimate Disposal of Scrubbing Media N.A
i |-|Nosof Samples: Stack & Ambient 0,0
GEM
1g| - | Where Authorization Under BMW Rules 2016 obtained ? | o
Provide Authorization No. / Date
Haz Waste Related
a |- | Haz waste Catg confirmitive with CCA Yes
b |- | H.W generation exceeding CCA limits No.
c |- Collection, Storage, Treatmnt, Disposal Facility Yes
Adequate ??
d |- | Reusing or Recycling of Haz Waste by Industry ? No
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Gujarat Polluti@d@pntrol Board PCB |d: 19607

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
e |- ’I;;)gBook/XGN Manifests/ Disposal Records TALLYING Not At All
f |- | Stock of Haz-Waste @ premises/Whether EXCESS ? -
_ | Recycler/ Actual user hasvalid Authorization under No
9 "] rules6 or 9 of HOWR-2016? :
Installed capacity of the plane based on machinery
h |- | installed (Capacity of Machine,No. of Batch/Day,Annual| -
Capacity)
il Technical capability and equipment complying with the No
SOP/Guideline? )
.| _| Isunit complying the conditions givesin No
I " | SOP/Guidelines? :
k |- | Facility isadequate for the applied process No.
| | -| Passbook ismaintained? No.
m | - | Detailsof PLI, if applicable -
n |- | Details of safety spects provieded by the facility -
o |- Seprate storage area for Haz. Waste for the utilization Yes
or generation from the processis provided?
p |- | Quantity of Hazardous waste procured as per CCA? No.
Water Parameter
b |- | Source of Water Supply BOREWELL
c |- | W.W.G isEXCEEDING the CCA Limits Yes
d |- | W.W Disposal as per the Consent Conditions ? No.
e |- | Wasthe ETPin operation ? No
f |- | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd
g |- | Did u observe ANY ILLEGAL Discharge ?? No.
h |- | Nos of Samples collected 0
Remarks

UNIT HASAPPLIED FOR N.O.C. FOR INCREASIN CAPICITY ON DATED 02/11/2007

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (19607)
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Gujarat Polluti@dcontrol Board PCB |d: 19607

W (Inspection Report ) - Air,Water ,Hazardous
-y~ (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| nspection Crux:

Water Observation:
Air Observation:
Hazard Observation:

General Observation:

Theinspection is carried out with reference to a whatsup complaint from Shri Shailendrasinh Jadeja regarding
nuisance from the burning of municipal solid waste at the nakrawadi dumping site. The detailed complaint
investigation report is attached herewith. [624]-18/01/2025

~ RO Comments/Reply :Looking to the compliance verification report of NOD dtd-6/11/2024 by ispecting team
again NOD may be issued -22/01/2025

| recommend : e. Recommend Notice of Dirn

Point to point reason of recommendation for thisaction

(1) Complaint received against the unit (2) Looking to the compliance verification report of NOD dtd-6/11/2024
, unit not complied with the point no- 1,3,6, 8 and 10, also partially not complied point no-4

W.C Notings: -------------------- [624-AEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

Hon NGT il O.A. No. 903/2022 oll Sl2R52lototl ctHIM Yallle) $1CUod 2 wUAe{l sAIA wHL 524,
YALSlA ER12Ulol Yol SUAU @A ANl Al HOAA & ¥ 6ltd 59 AMY doll M2 Fire hydrant system
oll caterReul sCl.

Yellsld e12Ulal dlAz sAsAet 2osoll ollgHl wlBogl ol wslk A2 ol VDL (Stagrant) Hlall HAA V. AHY
Call no.2 ol aitgul uel Rauetatofl et U wiGogl ofl vie U olslR AlAe s UAA Hlall HAA B. Ba
N2 Ul 00U @AslA 5.

cll 06.11.24 ol A% WA NOD ofl Yelell 531 doll Suctso % sl

Yalsld elot Aos(3et At ol 2 Wl eRA Hlal HAA B. Bal leNoe vl Ao [sld s AHY A o
2 ol SR deet Al HAA B % AR scl,

cl 13.01.24 oll RAA Aol Areell sl LS %Y 5AA AHY (Uil IR dl 22.10.24 oll A% Y 53A
25U WllBos AsAlot etlol Yrol 32l loiRll e YRAM UAA 8 Aol sl 2% s2Cl.

Compliance Observed in this | nspections.
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Gujarat Pollut@d@ntrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 19607

Instructions in Previous Visits and Reply Insp Det Instruction Status
() Ylstd AHA Landill site Hiell dlAe v cRFlow USA AlA2 Are 2R 816863(02/09/24) Partial Compliance
premices ol &2 Natural drain Hl %¥g %lcll HAA B AU ¥l ARlclell
clEloll Mng Hlall HAA B AUWLIA Fcll g SHHL ®A B. B diesiclls ol
59, ol AlA2 sASAcL RNY  Wal gleNee Mol time bond action plan
A Ao(l AU wHL 52Ul
(3)Honorable NGT O.A No 903/2022 il direction oll ctHIH YEAs) present 816863(02/09/24) | Pending !' Reminded AGAIN
status wUa compliance AAe{l AIHL YHL 2.
19/0% /20R% @l 0R/0U/0% (water act) ol A NOD el ctHIH 816863(02/09/24) | Pending !! Reminded AGAIN
Yelllog] Compliance 4Act lld otell Boj Compliance 531 WUIRE A YHIRL
AR (Aot %y sCl.
(4) BcAl 2Rl HIMell MSW collection, processing,RDF & compost ol 816863(02/09/24) | Pending !' Reminded AGAIN
Processing disposal o{l WA (ot wise {3l ARl AL 1 521l
(5) cll. 31/0¢/20°% ofl RAQAAN Alol{lArestl w2aulell 35§ ¥HL s2Aclcll Wl | 816863(02/09/24) | Pending !' Reminded AGAIN

AlA{lAre remediation ¥iolall time WiGss Wsot Ledlot 9% SRCll.
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Gujarat Polluti@dGntrol Board [ PCB1d: 19607
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (19607)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-25 [7-8onphstrip/ 30 1630-1635 REP |water sample collected from open well of jentibhai Colourless
premjibhai rodiya's farm ~
2 | W-25 [7-8onphstrip/30 1540-1545 REP |leachate wastewater ponding within premises near cell  |ight turbid
no. 2 of landfill site ~
3 | W-25 9-10o0nphstrip/ 30 1530-1535 REP | sample collected from wastewater ponding in cell no. 2 [Turbid
of landfill site ~
4 | W-25 8-9onphstrip/30 1520-1525 REP |leachate wastewater ponding outside the boundary of  [Turbid (blackish)
this site ~
5] W-25 B-9onphstrip/ 30 1510-1515 REP |leachate wastewater ponding within premises near Turbid (blackish)
|eachate collection tank ~
B Process Stacks
Cc Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |D.G. Sets 4 100 KVA NO NOT Diesdl 10.0Lts/Hr
2 | Hot Air Generator 0 HAG dismantled N.A N.A Not Used/N.A | 0.1 TON
3 | Hot Air Generator 0 HAG dismantled N.A N.A Not Used/N.A | 0.1 TON
4 | Hot Air Generator 0 HAG dismantled N.A N.A Not Used/N.A | .01 TON
5 |D.G. Sets 4 200 KVA NO NOT Diesel 20.0Lts.Hr
D Detailsabout Hazardous Waste M anagement :
Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Used or Spent Oil | -5.1 0.100-M.T| COL,REU,STO
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 [fuel pillets 1800.000 1800.000 - M.T 0.000|not submitted
2 |orginic fertilizer manure 2400.000 2400.000- M.T 0.000|not submitted
F Raw material :
Sr Raw Material Name Capacity - Unit / Month
1 [municipal solid waste generating from rajkot city 90000.000 - M.T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:25.000 | WWG : 4.000 Water Source Remark
1 | Domestic Purpose 5.000 4.000 Borewell, Tankers
2 | Mnfg Process 20.000 0.000 Borewell, Tankers
H Solid Waste

Inspection Team :  Ms, Mansi R Thanki, DEE - Jadav M.B, AEE

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

)\\1\9*‘%(2*

Signature By(Ms. Mansi R Thanki, DEE )

22/01/2025
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PCB ID : 19607 M/s. Landfill Site Rajkot Muni. Corp.

Complaint Investigation Report

The inspection is carried out with reference to a whatsup complaint from Shri Shailendrasinh Jadeja regarding
nuisance from the burning of municipal solid waste at the nakrawadi dumping site. First we contacted
telephonically to complainer Shri Shailendrasinh Jadeja. He informs that his representative will remain present.
Then his representative Shri Lakhdhirbhai Laxmanbhai Bharvad met and informs regarding nuisance from the
burning of municipal solid waste at nakravadi landfill site cause smoke emission and also informs regarding
contamination in ground water due to leachate w/w disposal from the landfill site managed by RMC.

Further inspection of Nakravadi landfill site is carried out. During visit, burning of municipal solid waste is
going on and smoke is observed emitted towards north-east direction. The visibility and ambient air quality at
MSW processing area found poor due to burning of MSW. No any fire hydrant system or fire fighter tank is
observed at this site to stop the burning of MSW. The landfill site is receiving approximately 700 MT of
municipal solid waste (MSW). During visit, total five nos. of trammel machines observed at this site; out of
which 3 nos. of trammel machines are observed in operation and processing of legacy waste was going on.
During visit, no any records of remaining legacy waste stock are found at the site.

During visit, it is observed that Cell-1 is closed, while Cell-2 is in operation. Ponding of wastewater is observed
in Cell-2, and the liners in this cell-2 are found to be in a broken condition. A large ponding of wastewater is
observed within the landfill site, a sample of this wastewater is collected from the ponding area (pH-9 on pH
strip, colour-Turbid). During visit, leachate w/w ponding is also observed at lowland area near cell no. 2 inside
and outside the boundary wall; but the flow of w/w is not observed during visit. One w/w sample is collected
from that ponding for analysis (pH-7-8 on pH strip, colour-light turbid).

During visit, the leachate collection tank observed overflow but discharge of w/w outside the boundary wall is
not observed as the unit has provided kutcha wall (a raw embankment) using sand, clay and kapchi to stop the
discharge of leachate w/w. one w/w sample is collected from the leachate collection tank within premises (pH-
8-9 on pH strip, colour-turbid blackish). During visit, w/w ponding (stagnant) is also observed outside the
boundary wall but flow of the w/w is not observed. One w/w sample is collected from the ponding outside the
boundary wall of this landfill site (pH-8-9 on pH strip, colour- turbid blackish). During visit, live discharge of
leachate w/w is not observed from this site. But as this site is not having leachate treatment facility at this site so
the leachate w/w may discharge outside the premises during rainy season. As per the register maintained at this
site; @ 32 KL leachate w/w is collected from the leachate collection tank daily by the tanker and disposed at
Gavridad STP for further treatment.

During visit, one water sample is collected from the open well of Shri Jentibhai Premjibhai Rodiya’s farm at S.
No. 170, village-Pipaliya as per informed by the complainer Shri Lakhdhirbhai Laxmanbhai Bharvad.

Necessary instructions issued during visit as per below

9. YALSLd eRU1sl Hol SURUeLL A1) N2l Hldl HAG B % ot 523G AU deil HI2 Fire hydrant system il cudeil 5.

2. Hon NGT <l O.A. No. 903/2022 «li SI45R1eteli dHIH Yeluilo] SRE U] 224 WA] 5AT1A UL 54,

3. 4dlsld e lel Qo5(56 Ad o 2 UIfl ¢4 Sldl HAG 8. %ol Zledez WUl A1y [es16 $c) AUy A€ «i 2 «{] dleelR g
oldl HAG & % IUR sdl.

¥ Yalsld el flA 5A5Ue ool WIgHi WGBSl «il tielR €A «il U521 (Stagrant) Sldl HAE 8. A1 Call no.2 «il
wogHi el [Aa1alof] esle U wliGeg) ofl vigR wa WelR dlA2 A s§ wAd dl HAG B, B (2eAs2 W] A1 (4514
5q.
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PCB ID : 19607 M/s. Landfill Site Rajkot Muni. Corp.

U. dl 13.01.24 «fl Raidl2) dlor{l drestl oselellsl 35S 29 5] AU A 1Uedl GIRL dll 22.10.24 o1l A% % 53¢ 216H WIGeS
W s2el Wl Yoxod 324l dleif] de WAy 29 8 defl Hiledl 22 s2dl.
€. 1 06.11.24 =11 s w1Ue NOD il Yddl 53 dell 5udioe 29 s3dl.

The photographs collected during visit are attached herewith.

During visit, burning of municipal solid waste is going on

T
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PCB ID : 19607 M/s. Landfill Site Rajkot Muni. Corp.

Leachate poding within premises and outside ihepremises

e

A

The point wise compliance of NOD dated 06/11/2024

Sr. | Reason For NOD under water Act. Compliance Observed
No.
1 | Leachate wastewater is discharged through the walls of | Complied
the land fill site having foul odor and dark grayish turbid | During visit, live discharge of leachate w/w is not
color in to natural drain which is ultimately flows in to | observed from this site.
the Tranti River near Nakravadi village meets to
upstream of the Falku dam.
2 | Some part of the wall of land fill site is observed broken, | Complied
from where leachate waste water is also observed being | They have provided kutcha wall (a raw
discharge from the site to natural drain. embankment) using sand, clay and kapchi to stop the
discharge of leachate w/w outside the premises.
3 | Ponding of waste water also observed in cell — 2 and the | Not Complied
liners of the are found in broken condition. Ponding of wastewater is observed in Cell-2, and the
liners in this cell-2 are found to be in a broken
condition.
4 | A large ponding of leachate waste water is observed | Partial Complied
within land fill site with noticeable foul odor having dark | During visit, leachate w/w ponding is also observed
greyish color, the leachate waste water is seen flowing | at lowland area near cell no. 2 inside and outside the
through the walls of land fill site into a natural drain the | boundary wall; but the flow of w/w is not observed
premises. during visit.
5 | Analysis report of samples were collected from (1) | Not Complied
leachate ponding within premises :- TDS 11940 mg/l, | During visit, w/w samples are collected for analysis.
Chloride 2774 mgl/l, Dissolved Oxygen :- BDL, COD :-
5709 mg/l O&G :- 47.6 mg/l, BOD :- 1875 mg/l, Color :-
200, Phenolic Compounds :- 1.95 (2) from the open well
of raghubhaivaghjibhaizinzuvadia Dissolved Oxygen :-
5.1, (3) from the natural drain :- TDS:- 5580 mg/I,
Chloride :- 1674 mg/l, Dissolved Oxygen :- BDL, COD
:- 1504 mg/l, BOD :- 475 mg/I, color :- 150. (4) Leachate
waste water sample collected from live discharge of
landfill site :- TDS :- 12284 mg/I, Phenolic Compounds
- 1.95, (5) leachate wastewater sample collected from
live discharge of landfill site lat — 22.37247, long -
70.8588:- TDS — 6492 mg/l, SS- 136 mg/l, Chloride —
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PCB ID : 19607 M/s. Landfill Site Rajkot Muni. Corp.

1650 mg/l, COD - 2106 mg/l, O&G — 14.8 mg/l, BOD —
688 mg/l, Color -150. (6) From the natural drain of
village nakrawadi at, long 22.370196, 70.855806:- TDS —
6720 mg/l, Chloride — 1924 mg/l COD - 2071 mg/I,
BOD — 650 mg/l are found aare higher than norms.

6 | Landfill site has not complied with previous issued NOD | Not Complied
Under The Water Act — 1974, The Air — 1981 & The
EPAct — 1986.
7 | Concerned authority is also informed by RO to take | -
immediate action to stop & prevent discharge of leachate
outside the land fill site vide letter dated — 03/09/2024.
8 | Board has received frequently complaint against Landfill | Not Complied
Site. The complaint is received against this landfill site.
9 | To Immediately stop and prevent overflowing from | Complied
leachate pond of the MSW dump site. They have provided kutcha wall (a raw
embankment) using sand, clay and kapchi to stop the
discharge of leachate w/w outside the premses.
10 | To provide environmentally sound treatment facility for | Not Complied

leachate management and submit time bound action plan.

This site is not having any leachate treatment
facility.

Date: 13/01/2025

sd

M.B.Jadav (AEE)

\
»)
}\\, <o
a

M.R.Thanki (DEE)
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PCB ID : 19607 M/s. Landfill Site Rajkot Muni. Corp.

Complaint received through whatsup message

dlHelR Aueld Aol Zloysteeall Ysleloll Wee| Gedels oflodd
AQeg s WA Ris °s13n
217- QeSH1S (G4e5]a,
Aol A S, 2AS12-360001
H1:€(ULOCI3
dl1:12/01/2025
u(dsl,
AR5,
osUd UGNBL (=1L odlS,
Y[Rl eide” 522 G0 A
RICIERE

(AN U1M: <i152AALS] dlgst el 2edl: A%SIe WA WedMi USE SUAUL w11 @dL1sdlefl AS1URRAR UG[du) oy sdl —
AMHellal ofsllel Uelulsdlell slelef]l saAMi wlddl ASIULAR S H2slddl — A5 USlRULESL GlRL AMHSsilefl
)efloll Al SluH UL 8131 AU (- AMetlell 2R o521t 5] Ug[duil H2siddl slleid

Aeel: 1L.GPCB A8l 5A3ell Ut $H1S5:GPCB/MSW-66(6)/413630 cll:03/0U/2099
R. GPCB d5l 53¢l Ust 5H15:GPCB/MSW-66(6)/415089 dl:29/0%/039
3. GPCB 43| 5A3sil Ut $H15:GPCB/MSW-66(6)/418712 cl1:29/08/2099
¥. GPCB AWM 44{le1l DO Letter No:MSW-94(5)/415241 d1:99/0%/2049
U. GPCB A %512 HelstRUL[@s1a uledd «12lA dl: 03/03/030

€. GPCB ¥ 1512 HsledlRUL(ES1a Uledd o121y dl: 03/93/20%0
7.

iyl

GURSd [ANY A Aldsty wRlddle] ¥, _AwS51e UlRULESIo] dll5UdLS] eoisUl WcdelUst o] Feldl UgNQlell {1y
Ylaled 9 SlAreR-2093 Wed Bedl YR dNel] aisuell [Asidell siHMlI] AYal ol & Beal wUIR aNHi el 22
Gl 2ol U WA U] WIE] scH 419 B 1 el el € dlw 201 a1l dres{l s1H13] Hiat S19100 UR s Ld]
261 B eld U ujed i yldd ReUldHi B B 48 was UdldaMd wa 119U defl defl2 xR Geedd B Bell wIua
uAld B Ael6ld Ust SHI5-9 el 3 WIRAUIAeAL dHIH [ARcd1Retl UIR] ¢42136 B dell AdidlR UL wIUsfl 5AMi Gued B.

dele{d ust sH1s-x¥ el A28, AosAd UENBL (AR 6IlS gl DO Letter HIRSA U512 HSLARULESIoll SHHSLA 23]
YUt AU #1de edl Ug 4id] 518 YUetle] Uldel «llsAALS] oS AULS2 Wld S #idg «iell wa Hidl
odstonefl duiM sAALELA YHelet A Ue] AE1Y HIRSA WIUIHT 419G B, 16 @10 UR 5UUA uHIdd o]l &ML ol 1A SU LA
AYUHR d Adnaladiell ulsal elaHi Ul [€dR Ulg B Bofl Ul YdsIHi Has sTALEl SAME MIdd 8. SUU
A0Lddle]l AS1URAR UG[duld @) AQHIR UHIRIMI dIy ULNQL 3618 @] 8 B el sdlHi Methane, Ammonia,
Hydrogen Sulphide 43R Bdl A¥] edlefl vie2 HA & Wa edid AsiH UgMd 53] WL O Wal AMellell RUAYA Lol
USIULS) Rl . Aod UgNQL (AL 6§ gL o192 uHE Pulldl UgNQIA (A1l 5l o1ed UENBL detlddleil Yol
URdlell U512 HeletRULESIA W) €U dH 818 % sRIdIE] A%SIe HeldRULES] (Aot sAM wldd] <1l des
Wlod ellHelR AQetd Aol Sloyeddui Ul 1iUstl GIRL Y SAMI wldellR dIdleet Ml Ui QdIMi 419, AUd UGNQL (1d4AQ]
WlS gRL [FuHlgUR ddl sildlEl pA¥sle HelRULES] (ot HAUR SaAIH] Hldd] of Sl WUl ([ARellM
Uy wa wR1UE] Was (A AHRU wdl [dse WAd D.dyii wIua sLllddle]} «liHel2 National Green Tribunal
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(G) RMC shall ensure that compound wall is built up around the landfill site, Cell Nos.I and
Il in next 6 months and no leachate is flown outside or untreated wastes is carried away by air flow.
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